41 TEM NO. 2 COURT NO. 8 SECTION Xl | A
SUPREME COURT COF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).17630/2005

(From the judgenent and order dated 23/02/2005 in CCCA No. 88/1993 of The
H GH COURT OF A. P AT HYDERABAD)

A. K. LAKSHM PATHY (D) & ORS. Petitioner(s)
VERSUS
RAI SAHEB PANNALAL H. LAHOTI C. T. & ORS. Respondent ( s)

(Wth appln(s) for permission to file additional docunents and with prayer for
interimrelief and office report)
(For final disposal)

Dat e: 04/09/2008 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE TARUN CHATTERIEE
HON BLE MR JUSTI CE AFTAB ALAM

For Petitioner(s) M.K K Venugopal, Sr.Adv.
M. P. S. Nar asi mha, Adv.
M. Gopal S., Adv.
M . Sri dhar Potaraju, Adv.
M.D.Julius R anei, Adv.

For Respondent (s) M. G Ranekrishna Prasad, Adv.
M . Suyodhan Byrapaneni, Adv.
M . Si ddhart h Pat nai k, Adv.
M. K. Venkat a Rao, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Not this week.

(Satish K Yadav) (Phool an Wati Arora)
Court Master Court Master



